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an <plol from oi on Ik half ol foreigners 
who belong to certain evempted categories 
r>V on whose behalf spetial pfi mission foi 
hosting has Wen obtained bv an Indian 
company from the Government of India ot 
Horn the Reserve Bank of India.

(b) to (d) Hindustan Lever Ltd,, has been 
<wrasionall> applying to the Rescive Bank 
of India seeking pemmsion tin meeting the 
hotel bills of some oi thcii officials belong
ing to their principals \u .  M/s. Unifevci 
1 fd., London on the gioiind that the set 
vi(fs of these officiah art- twnrial, fot 
conducting reseauh .utivittes ot for irupait- 
mg «&pe<i;d naming to theii txetutne* in 
India. Such applitations att- tonsidered on 
met it* and permission granted to the firm 
to defia) loral expense on such ever utm s 
tipto reasotublt amounts.

I n a s m u c h  a s  e x e m p t i o n s  o f  t h i s  n a i u i e  

n e  s t i p u l a t e d  i n  t h e  v h e r a e  u n d o  in f e r e n c e ,  

it d o < s  n o t  a m o u n t  t o  lo s s  of f n i e i g n  

e x c h a n g e  t o  the- r o u n t n .

ft) Dots not arise

Investment in Constructing Piagaii 
Maidan

/fill SHRI BHOGF.NDRA ]HA Will 
the M inister of COMMERCE he pleased to 
slate:

(j> what was the total investment tu <on- 
strutting the Ptagati Maidan foi Asia ’72. 
ihe total number of person* tmplosed there 
in 1972 and their numbers at present. the 
iiKOmt derived from virions exhibition^ 
and faiis held then* rill now: and

(h) ivhethei am proposal for the pioii- 
table use of Praguti Maidan bv holding 
sped alixed / coin modi ty trade fairs is undei 
consideration and if so, the broad details 
(hereabout?

THE DEPUTY MINISTER IN THF 
MINISTRY OF COMMERCE (SHRI VISH- 
WANATH PRATAP SINGH): (a) The to
tal Investment of the Fair Organisation in 
constructing the Pragati Maidan for Asia 
’72 ham been about Rs 7,40 crores. This 
dor* not include investment by other Cen
tral Government Departments, Export Pio- 
motlon Councils, Public Sector Undertakings. 
State Governments and other participants, 
the total number of person* employed in 
ga/etied and non-gamted posts of the Fair
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Oigamsation at the time of ASIA’72 was 
tu«ul> 1100. Ihe number of such employees 
now is 160. The total income derived from 
AS! \ ‘72 and othct exhibitions and fairs held 
since then in the Pragati -Maidan is appno- 
ximatih Rs. 2.40 cioies.

(»>) Piuposals loj the profitable use of 
l*’na[ai) Maidan b) holding speciali'ted/ 
(ommoditv trade faiis are undei considera
tion. Details will be worked onl when th< 
proposals arc finalised.

Exccmuc Pilots ol Indian Airlines

7i»r> SHRI V AY ALAR RAVI. Will die 
Ministn of TOURISM \ND CIVIL AV1A- 
11C)\ bt phased to state:

M) vvbetbti Cosenunuit have notired tlu 
/(■pons appearing in newspapeis regarding 
flic Fvnitive Pilots of the Indian Airlines 
b* mg put on duty continuouslv without
giving rest to them: and

fb) if so, the facts theieof and the action 
taken in tlu* matter?

I HE MINISTER OF TOURISM AND 
ff\T I W HriON (SHRI RAJ BAHA 
I>1 Ri (a) and (b) Yes, Sir. The main 
point made in the press report is that the 
i\c<utiu pilots are siolating the flight and 
»lui\ I -me limitations applicable to line 
pilot* Ihe correct position is that exetu- 
ti\< pilots are not governed by the Eight 
and durv time limitations applicable to the 
pilots under the agreement executed by the 
Management of Indian Airlines with the 
Indian Commercial Pilots Association. None
theless the requirements of safety of opeia- 
uons, as specified in the Aircraft Act, are 
dul\ kept in \ie\\ even when executive 
pilot s undcttake flight duties.

Meeting of Indo-Nepal Joint Rev icw 
Committee

TOIfi SHRI MOHINDER SINGH GILL* 
SHRI ARJUN SETHI:
SHRI PURUSHOTTAM KAKGI)- 

KAR:
SHRI M. S. PURTY:
SHRI H. K. L. BHAGAT:

Will tin Ministei of COMMERCE be 
pleased to state:

(a) whether the lndo-Nepal Joint Review 
Committee met during the last month tn



155 WriUm Answm APRIL 23, l«75 Wtitiw Answm 150

order to accelerate measures regarding Joint 
trade Interest#; and

(b) if so, what are the majoi decisions 
taken in the above context?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI VISH- 
WANATH PRATAP SINGH); (a) The 
fomt Review Committee met fiom 24th to 
26th March, >975 to review the* progress 
of trade l>etween India and Nepal

(b) After the Review Committee meeting 
referred to in reply to Pan fa) of the 
Question, an Agreement leached on the 
various measures to be adopted to ensure 
speedier movement of Nepalese goods in 
transit and to avoid congestion it ports 
Ceilings were also fixed in i expect of cei• 
u in  essential commodities up to which sup 
plies fmm India to Nepal will be made 
dui mg 1975-76. Problems relating to dc 
flection of trade were also considered Sepa 
latelv, it has been dedded that the prices of 
essential goods exported -to Nepal are to 
be settled afresh by the eontracting parties 
Thest p r i f e s  are to be as p e r  prices ot simi 
lar articles at which expoits aie made to 
friendly neighbouring countries.

Sale of Smuggled Goods

7617 SHRI MOHINDER SINGH GIIL 
SHRI M. C DAGA 
SHRI R. S PANDEY 
SHRI N K SANGHI:
SARDAR SWARAN SINGH SO 
KHI *

Will the Minister of FINANCE be pleas 
cd to state:

(a) whether hi* attention has been drawn 
to press reports that the smuggled goods 
have again started appearing in the Bom
bay markets and streets in large quanti
ties;

(Hi) if so, whether the application and use 
of MfSA, COFEPOSA has proved to be In
effective or has been slackened lor that rea
son; and

(c) if not, the reasons for such sudden 
spurt ol contraband articles at such a iscale?

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE {SHRI PRANAB

KUMAR MUKBERJEE): (a) to (c) The 
Government has seen some Press reports to 
the effect that smuggled goods have 5»gain 
started appearing in some markets in the 
country. The intelligence reports also indi
cate that there are again signs of activities 
bv smugglers However, the preventive de
tention of smugglers and foreign exchange 
racketeers and other measures taken b> 
the Government have considerably restrained 
the smuggling activities and reduced the 
open display and saTe of goods in large 
quantities.

There has been no slackening of effort 
and the situation is kept under constant 
wateh Town raids ;itc tarried out extensi 
\el\ tn sensitive areas, and frequent patiol 
ling m spud boats are also undertaken 
Moie staff foi anu-smuggling work has been 
>eeiuited and the \ulmrable points die 
being covered

Evport of Indian Transistor*

7()18 SHRI D I) DESAI

SHRI RAGHUNANDAN LAI 
BHATIA

Will the Ministir of COMMERCF be 
pleased to state

(a) whethei the export of Indian Tran 
sinors during the current financial year lias 
gone up «is compared to last year;

(b) if so, the countries to which the 
Tiansistors have been exported; and

(c'i the total amount or foreign exchange 
tamed therefrom?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI VISH 
WANATH PRATAP SINGH): (a) The ex 
port of Indian Transistor Radios has gone 
up during the year 1974-75 as compared 
to 1475-74

(l>) The exports were mainly to the foi 
lowing countries:

I. U. K.
i  Holland.
3, ARE.
4 Nigeria.
5. Dahomey.
6. Ethiopia.




